National Company Law Tribunal

Allahabad Bench
CPNO. 39/ ALL/ 20/ 7

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 09.08.2017

NAME OF THE COMPANY: fe¢ Kay Prccilisny India Put itd

Sl. NO. Name Designation Representation Signature
1. MK artar o1 atcef LoCrasd = o,

e 3
2 O Grolone ez ese. T ﬂ!ﬁ:ijl}

CP NO.34/ALD//2017

Sh. Saral Srivastava, Advocate for the petitioner company. It is submitted that
the copy of this company petition has been served upon to the office of ROC as well

as OL, Allahabad. Ld. OL informed that he has to receive instruction and seeks time

to file reply. Hence, the time is granted.
The matter be listed on 7" September, 2017.
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Dated:09.08.2017 Sri H.P. Chaturvedi, Méln'ber (Judieial)
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